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         ATTESTOR                          DEPONENT 

 
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI. 

 
ORIGINAL APPLICATION No.271 of 2022 

 

 

Between:  
Sri K. Srinivasulu and other  

residents of Village Kondasamudram and  

surrounding villages Gudupalli Mandal,  
Chittoor District, Andhra Pradesh.                                    … Petitioner 

 

VS 
 

The State of Andhra Pradesh,   

  Rep. by its Chief Secretary to Government, 
And 13 others                                                                 …. Respondents  

 

 

INSPECTION REPORT FILED BY THE  6th RESPONDENT 
 

Date: 20-04-2023 

 
 

 

 
 

 

 
 

 

 

 
 

 

 
 

 

 
 

 

 
 

 

 
 

 

 

 
 

 

 
M/s MADHURI DONTI REDDY 

ADVOCATE 

STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH  
#26, S2, Royal Castle, Gill Nagar Extension, Choolaimedu, Chennai – 600 094. 

Mobile: 98407 98460 / 63831 21322, Email:reddymadhuri09@gmail.com 

Counsel for 6th Respondent                                                         
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It is certified that all the documents contained in the above annexure are 

true copies. 

 

 

Date: 20-04-2023 
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